INCOME TAX APPELLATE TRIBUNAL, KOLKATA BENCH, KOLAKTA
BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER AND
SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

FOR PRONOCUNCEMENT ON 03/09/2026

Sr. | ITA No. Mame of Appellant & A.Y.(s) DOH Dop BENCH | Author
No. Respondent
2745/Kol/2025 | Embark Vincom LLP vs. 2022-23 06.04.2026 | 03.09.2026 “A" AM
Imo
3228/Kol/2025 | Joyful Builders Pvi. Ltd. 2012-13 13.08.2026 | 03.09.2026 “B” AM
vs. ITO
3218/Kolf2025 | ITO vs. M/s Larica 2021-22 18.08.2026 | 03.05.2026 =Bx AM
Estates Ltd.
7/Kol/2024 Kartick Shaw vs. ITO 2017-18 16.07.2026 | 03.09.2026 G AM
1128to Vivek vs. ITO 2018-19to 02.07.2026 | 03.09.2026 b AM
1132/Kol/2026 2021-22 &
2023-24
2824/Kol/2025 | ITO vs. Rakhi Mondal 2017-18 20.08.2026 | 03.09.2026 D" AM
2370 to Technopolis 2008-09 to 20.08.2026 | 03.09.2026 D" AM
2374/Kolj2025 | Infrastructure Pvt. Ltd. 2012-13
vs. ITO
8. 2151/Kol/2026 | Sudip Basak vs. ITD 2019-20 18.08.2026 | 03.09.2026 {5 4 AM
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